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BENCH V 

The Hon’ble Justice Bibek Chaudhuri 

Sri Ranajit Chowdhury, Learned Advocate 

Court Room No: 12 

SL. 

NO. 
CASE NO. NAME OF THE PARTIES 

1. FMAT  296/17 National Insurance Vs. Ananta Bar 

2. 
FMAT 954/19 

FMA 1737/2019 
National Insurance Vs. Omur Bibi 

3. FMAT 1256/15 National Insurance Vs. Kajol Banerjee 

4. FMAT 1542/17 National Insurance Vs. Sk. Munna 

5. FMAT 1101/19 National Insurance Vs. Aklima Bibi 

6. FMAT 1320/2014 National Insurance Co. Ltd. Vs. Runu Chalak 

7. FMAT 1509/2012 National Insurance Co. Ltd. Vs. Urmila Singh 

8. FMA 319/2010 National Ins. Co. Ltd. Vs. Maya Mondal and others. 

9. FMA 835/2009 National Ins. Co. Ltd. VS. Anju Roy and others. 

10. FMA 986/2012 National Ins. Co. Ltd. VS. Anirban Dutta and anr. 

11. FMA 2004/2013 National Ins. Co. Ltd. VS. Oritri Basu and others. 

12. FMAT 923/2015 National Ins. Co. Ltd. Vs. Sabitri Bhattacharya and ors. 

13. FMA 287/2010 National Ins. Co. Ltd. VS. Arati Das and another 

14. FMA 1529/2016 National Ins. Co. Ltd. Vs. Debalina Chattopadhyay and Ors. 

15. FMA 1842/2014 National Ins. Co. Ltd. Vs. Smt. Kanak Bhattacharya & anr. 

16. FMAT 179/2019 National Insurance Co. Ltd. Vs. Usha Devi & Ors. 

17. FMAT 702/2017 National Ins. Co. Ltd. Vs. Niladri Roy and another 

18. FMAT 1358/2016 National Insurance Co. Ltd. Vs. Smt. Nilima Sarkar & Ors. 

19. FMAT 1519/2012 National Insurance Vs. Makbul Sk. 

20. 
FMAT 371/2020 National Insurance Co. Ltd. Vs. Samir Majumder @ Samiran 

Majumder 

21. FMAT 1207/2019 National Insurance Co. Ltd. Vs. Usha Majumder 

22. 
FMAT 833/2019 National Insurance Co. Ltd. Vs. Samir Majumder @ Samiran 

Majumder 

23. FMAT  823/2019 National Insurance Co. Ltd. Vs. Kamini Mondal 

24. FMAT 868/2018 National Insurance Co. Ltd. Vs. Abidhan 

25. FMA 3498/2016 National Insurance Co. Ltd. Vs. Anarul Islam 

26. FMA 976/2013 Sumita Das Vs. National Insurance Co. Ltd. 

27. FMA 203/2007 National Insurance Co. Ltd. Vs. Minoti Maity & Ors. 

28. FMAT 1566/2009 National Insurance Co. Ltd. Vs. Barnali Mazumder & Ors. 

29. FMA 531/2017 National Insurance Co. Ltd. Vs. Md. Ayan Shah & Anr. 

30. FMA 65/2017 National Insurance Co. Ltd. Vs Siddique Hossain & Anr. 

31. FMA 2560/2014 National Insurance Co. Ltd. Vs Nidhi Jain & Ors. 

32. FMA 1230/2007 National Insurance Co. Ltd. Vs Smt. Asha Das & Ors. 

33. FMA 2236/2018 National Insurance Co. Ltd. Vs. Sk. Montaz Ali & Anr. 

34. FMA 4558/2016 National Insurance Co. Ltd. Vs. Nitai Sarkar & Anr. 

35. FMA 684/2012 National Insurance Co. Ltd. Vs. Ramkrishna Metia & Ors. 

36. FMA 962/2012 National Ins. Co. Ltd.  Vs. Sipra Ghosh and others 



37. FMA 925/2012 National Ins. Co. Ltd. VS. Biva Gharami and ors. 

38. FMAT 135/19 
Shriram General Insurance Co. Ltd. Vs. Jibendra Mohan 

Majumder 

39. FMAT 4361/2018 Tata AIG Vs. Madhab Chandra Mondal 

40. FMAT 1420/2008 Haphij Vs. Muktar Alam 

41. 
FMAT 946/2016 

FMA 177/2017 
Nazir Noor Quadir Vs. Dipali Ghosh 

42. 
FMAT 544/2013 Smt. Chinta Hatkar and Ors. VS. Tata AIG Gen. Ins. Co. Ltd. And 

anr. 

43. 
FMA 1173/2013 Smt. Balika  Sardar Vs. TATA AIG General Insurance Co. Ltd. & 

Anr. 

44. 
FMA 1094/2014 TATA AIG General Insurance Co. Ltd.Vs. Gouranga Acharya & 

Ors. 

45. 
FMAT 254/2020 Kajila Bibi Sekh & Ors. Vs. Chalamandalam M/s. General 

Insurance Co. Ltd. 

46. 
FMAT 1212/2019 Malati Halder & Ors Vs. Chalamandalam M/s. General Insurance 

Co. Ltd. 

47. FMAT 870/2012 Royal Sundaram  Vs. Sundar Besra 

48. FMAT 320/2018 Universal Shompo Insurance Co. Ltd. Vs. Sabina Khatoon & Ors. 

49. 
MAT 1668/2019 

CAN 11390/2019 

Banga Laxmi Jana & Ors. Vs. Suniti Barik & Ors. 

50. 
FMAT 573/2012 Future Generally India Insurance Co. Ltd. Vs. Smt. Purnima 

Majumder & Ors. 

51. FMAT 168/2017 Fatema Bibi & Ors. Vs. TATA AIG & Ors. 

52. FMA 875/2012 IFFCO Tokio General Insurance Co. Ltd. Vs. Bikash Halder 

53. 
FMA 321/2018 Magma HDI General Insurance Co. Ltd. Vs. Smt. Maika Murmu @ 

Maiko Murmu & Ors. 

54. FMAT 1028/2013 Shriram General Insurance Co. Ltd. Vs. Seikh Samsuddin & Ors. 

55. 
FMA 1499/2008 

With 

FMA 1500/2008 

Brojo Gopal Saha Vs. Sri Sri Iswar Radha Madhab Jaw Bigraha 

represented by Pasupati Srimani ShebaiT & Anr. 

 

 

 

 

 

 

 

 

 

 

 

 

 

 

 

 

 

 

 

 

 

 

 

 

 

 

 

 

 

 

 

 


